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taxes will be Rs. 16000 crores — 1 to S
ratio which represents more imbalance,
to which some of my predecessors have
already drawn attention. Secondly, I
draw the attention of the Goyernment to
the fact that all indirect taxes are not
only inequitable as my friend, Mr. Nirmal
Chatterjee, has said, and regressive, but
they have also an inflationary effect and
on the industry they have a cascading
effect.

Seventh, the Finance Bill is based oRn
a deficit of Rs, 1550 crores; it has now
become Rs. 1605 crores. Now, the Re-
serve Bank of India has made a study of
the deficits of the Central Government
from 1961-62 to 1977-78. And they draw
two rather startling conclusions. The first
one they have drawn is that the Central
Government deficits have a much larger
impact on money supply and prices than
bank credit to the commercial sector. We
keep om criticizing banks as being too
liberal to Commerce but really it is the
deficits which lead to inflation.
6 P.M, .
Secondly, they also point to the
fact that though Government
revemue and expenditure get adjusted to
inflation, the time lag for the income get-
ting adjusted to inflation is such that
they have to go in for deficits.

Now, the mext point....

THE  VICE-CHAIRMAN (SHR1!
LADLI MOHAN NIGAM): You can

continue afterwards. @ HTH W& KT a8H
TE ghr &

Vo

HALF-AN-HOUR DISCUSS/ION ON
POINTS ARISING OUT OF THE
ANSWER .GIVEN .IN THE RAJYA
SABHA ON THE 21ST MARCH, 1983,
TO STARRED QUESTION NO. 305
REGARDING LOSSES INCURRED BY
[The Vice-Chairman .(Dr. (Shrimati)
Najma Heptulla in the Chair]
ID.PL. ...
SHRIMATI RODA MISTRY (Andhra
Pradesh): Madam, Vice-Chairman, the
Half-an Hour Discussion granted today
or Starred Question No. 305 connected
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with IDPL is going to help in giving us '
a chance of bringing to the fore front
problems faced by this public gector,

Madam, Vice-Chairman, the hon. Min-
ister may please bear with us whea we
bring certain facts to his knowledge.
The purpose of doing so is to improve
the functioning of the IDPL and not to
criticise the Government or individvals.
Now, there is something on change of
technology from Russian to Italian.
(Interruptions).

ot wAmaR fag (sax sﬁm)
AT A AT FgT M @E? W we
A T F AR AR TAO@ I,
wgag faw ov agw g & ...
(7zarA) 1+ d9 7 a7 @ av fE
FH-UF-g1aT feqgma & aw wre-
g fam fomr 9@w 1 S wig
FaT A FoE™ TW 4G § 1 @A
welt F1 7gT 9T TEAT IR 1 qg q94%
Fr FaEAt § | 73 FIE wHA T @
2 Fagarg fr d9T w® qv A
AEAT 31 WY WY FT JFET
¥ qaTfe® @A AT FETED B
afed | dwT ¥ oS maerm & g
SEF qaTaT TG gEr & ar
Ig FTHTE NI 2. . . (sw3amw) |

gudtw w1q fawmr & wsw et
(st wewamy  TE) SIFRTEE
wgrear, A fadm femm 2 fF 6 o
F 9T waw faw & #E aw T
g | % S 71 9 famr s
g WA ¥ g #7 fam g
AF-GT-Hm=L femgod & ae gow
T EOT |

st e fag 0 dac 7 dar
THT TG T ... (swaww) | T
wF fae & fa¥ 49 a0 gw ofifad
o ool 3gi oo 45 & ma
UgR A STEETSTE gt 9% 43 ¥
auftwglvﬁ%qm@q@
T AR WY W §9 A q;grj
T ForarT T omemw A §

& ?‘
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ITNER (Mo (wEr) A
FageAT) ¢ IFAT AUC AW gE

st TRTAR g W AR WA
i fp e A owmroaw g o
Fqeam agar § fF w1 AW ¥
e T BT ¥ ... (mEEwm)
TG Agd TR AW G AW W W
HoY aear Qa1 99 wE aw
g. .. (st=aw)

JATAREI (Fro (swdt) Arswr
Eqam) &fed, g1 U WTE & A
gt A8l ¢ fF oMTuE wEe W@
gH @ WE | & AWT @ 9T
T JId ¥ AR IO qad X & !
Ja arg fafr=x agw § W e
FTEI1 I 7 F & a2 aF W
9 qHATE | o wriEeay Ay &
T IR N A A @
FEN &I AAS A A T@T & & 4

st TRraT Tag ;oA W w9
T T AfTT | A PS 0T W@
feorms % @ WA § ww @
wraT & dt fex g gan @ifaw | .
(waae)

gqawrERs (31> (wiedr) vy
ger) X A 30 fae ¥ awmw
29 ¥ § &9 FUE, AT [T AT
qq ar |

i TRYAT g © WA g WOy
TT FG | FT A 9g & fmEw
o7 ARET ¥ 91X greY A9, 99w
Rl CoIU i o B 0 - e

T A T 1 dfeT waT 3@ AR ¥

9 @maenm 3 fr 3@ fewwmw &
g g % g faw fagms #
faar s ... (cwaEw) o
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W9 99T ¥ 78 Fg fa@r, =|@
aeaT 3 & &Y 99% 9 I qg Ay
A srgeay 2 39T 2 5 W anEw,
¥ T Q99 AGT M AT WWF
FGT QT 1 99¢ A wAee
o7 1 33 FGT FF T AfRA FACA AGY
feat | wowArw @ S ¥ #g faar
Fagst @A g 78 JWar
fv a8 dax § mpaewr & g av
TaeRE . ‘

Syaarw (STo  (siwat A
geasen) : g fewrmm qu &9 &fw

s sum

[E 7 5T TE@T |

ot TRYET g : gw QU S
£ dAfer @7 AW I 9T QU
FLHI 999 WIAT T FH 7 FL )

QUAATSRER  (To  STAKY  FATWAT

Fae)  Ug 8 9, SE IR 36 -
gt aiw faae difg o war faa

SHRIMATI RODA MISTRY: Madar
Vice-Chairman, the purpose I am....

iy Tveae Tag « 3fad sTawrTs
wgrEat, .. (sTrenw) L & agETAY
FO A K gRw A FEaAwr A
TAN AT T q® [ AT wFear TE
a1

TR (Fo (=imar)
gvrgaarr) zrrarmaﬁmar&m

- (sree)

Y tﬁrﬁt Y’ag 2 STEAreRE
Agran, dfad At a1 @ 3
(smae=)

IFEATLAS  (To  (>fiwelY) ATen
Fegeat) : o dafgaddr § AR
... (wmEEw) L
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siraat Qet faed : 9=, W T
H N @ & wF v ar Hfd

sqaaTEas (o (sirwdt) A
gogeer) ¢ AT @ s dEd )

ot gawdx Arema agE (f=95r7):
T & 3 F R

SHRIMATI RODA MISTRY: Madam
Vice~Chairman, the purpose of this
discussion taken up by me is not to
criticise anybody, either the Govern-
ment or the individuals, but top make
sure that this public sector IDPL has
a smopth gailing in the future to come.
Something on change of technology
from Russian to Italian,

Taking the House back to the incep-
tion of the industry, it is on record
that Russian technology was approved
ang imported for the production unit
when the project was started. Heavy
investments running into crores of
rupees were uyndertaken., Then, sud-
denly in 1978 Ifalian technology was
adopted which resulteq in the import
of know-how and equipments for a
secong time involving fresh invest-
ment of crores of rupees which has
crippleq the IDPL from the very begin-
ning. Moreover, the loss accumulated
on these was ages attracts 18 per cent
interest adding up the losses year after
year. After all this, we now learn that
once again the management is shifting
to yet another technology, the Indian-
based firm M/S. Paxwell Bombay, It
is not a bag thing to change technolo-
gy for betterment of the institution,
but here apparently, they are under-
taking a trial and error system to arri-
7e at some conclusions, A thorough
inquiy by an independeut committee
'ould only reveal the true facts. It is
10t known why after so many years,
his process has not been undertaken
y the Government,

The out come supplies made and the
ature policy of supplies to be made
) hospitals and institutions in diffe-
ent States. The smal] quantity of for-
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mulationg that the IDPL, undertakes to
produce is distributed to Goverment
hospitals/institutions In different
States but all Government hospitals
ang institutions are not compulsorily
required to purchase from drug manu-
facturing public sector wunits. A
large quantity is also purchased by
them from private firms, This must
be immediately enquired into and the
purchase policy for Government use
must be formulated and all Govern-
ment purchases directed to public sec-
tor units which produce drugs in the
country. The interesting point to
know is the fact that State
ments on the one side owe large sums
of money to IDPL, the recoveries being
considered as losses pile up attracting
interest of 18 per cent and, on the gther
hand, the same Governments do not
hesitate to penalise IDPL by levying
penalty for any non-paymeut of dues
in the line of electricity, taxiion, erc,

Madam, vVice-Chairman, the total
amount of outstanding as on 1-4-1983
on account of sales made by the com-
pany is Rs. 26,8 crores.

"DR. MALCOLM §S. ADISESHIAH
(Nominated). From State Govern-
menfs'?

SHRIMATI RODA MISTRY: The
tota] amount of outstandings i¢
Rs. 26.80 crores, Out of this,
Rs. 22.73 crores ig outstanding on ac-
count of sales of formulations which
includes Rs. 14.15 crores outstanding
from the State 'Governments, Madam
Vice-Chairman, all these outstanding
attract an interest of 18 per cent. But
this is not made known to the public
when the accounts are posted, It is
suggesteq that a thorough enquiry by a
Finance Commission by made so that
all the erring bodies including the
State Governments immediately pay

the amounts and make the IDPL. a
viable unit,

The management rmust come forwarg
le explain why the Rishikesh plant,
despite best efforts is operating at 50
per cent of its rated capacity, the

Govern-
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Hyderabad plant 68 per cent and
the Gurgaon plant at 30 per cent. In
contrast, tht drug companies jn the
private sector, in most cases, are ope-
rating at eapacities far in excess of the
licensed capacities granted to them
For certain drugs, raw materials and
equipment are imported, On many
occasions, the orders which are placed
are kept in abeyance resulting in the
materials getting out-dated and the
machinery either used for other pur-
poses or discarded. This has direct
or indirect bearing on accumulation of
losses which is of great help to the
multi-nationals. Instances are cons-
tantly available ang could be quoted if
enquiry is initiated at any time.
Madam, Let me take the memory of
the hon, Minister back to 4th Septem-
ber, 1982, when a letter was addressed
to him giving him a detailed break-up
of the unused machinery which is 1y-
ing, worth lakhs of rupees, all over
IDPL in India and the purpose Zor
which these were purchased, The re-
mark column also says ‘breakdown’ be-
fore use’. Madam, we request the
hon, pginister to go through this letter
sent to him as soon as he came {o the
Ministry, with great hope that he
would help us with his past experience
ot various Ministries.

IDPL’s failure to attain a higher
level of production is also responsible
for the country’s mounting bil] on drug
imports. IDP1, has failed to perform
the leadership role in the crucial geld
of drugs which it has been assigned
under the new drug policy, For every
institution of repute which has to
compete in the world market, survival
depends totally on market survey, But
little or no market Survey is under-
taken in regard to the requirements of
drugs in the country. For example,
in 1967, when there was huge demand
for tetracycline, IDPL ventureq to g0
in for Potassium Penicillin, Other
such examples could be given on diffe-
rent platforms to the hon, WMinister.
As such, the criticism made in Parlia-
ment on a number of occasions is to an
extent correct, Although IDPL is the

[S MAY 1983 ]

Discussion 3 463

biggest plan in Asia, it suffers for want
Of proper planning, direction, right
decisiong at the right time and also
market survey. Result-oriented poli-
cles tp achieve targeted objectives
shoulq be laid down,

Prior to 1979, canalisation of drugs.
lay with IDPL, Later, it was transfer-
red to the STC which now canalises.
the products. The STC does this work
undoubtedly for profit. When IDPL is
an organisation with social objectives,
anqd prices are controlled by the Gov-
ernment, the profits accrued through
canalisation are enjoyed by the STC,
This js a matter which needs to be
looked into before blaming the IDPL
for the huge losses which it is incur-
ring year after year.

IDPL is functioning on a belated
pricing policy. Survey of markets.
costing and pricing are technical jobs
and they have to be done in a pro-
fessional manner to compete with the
firms which are backed by the multi-
nationals, Insteagq of a professional
out look, the time taken to declare
the pricing policy of the IDPL is gbnor-
mal due to which they are rendered
unremunerative.

Thergq is poor vigilance and pilferage
of equipmentg and finished goods, The
vigilance organisation and central
industrial security force in the IDPL
1s very in-effective {0 stop the thefts
ang pilierage of equipments, finished
goods, spare parts. The example is
cited of the stainlegs steel round plates
(Discidentsy 60 in number which were
stolen from IDPi. Hyderabad. The
cost of of these amount to approxi-
mately Rs. 7 lakhs, The police have
retrieved these, but due to lack of pro-
per follow-up they are still in police
custody for the last two years.

Contract labour to contract job:
IDPIL. used engage contract labour
sometime back which caused resent-
ment among the staff. ‘The manage-
ment has very conveniently chaued
over to contract work which in reality
is the same as contract labour., This.
‘may be necessary for specialised jobs
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like electrification, installation, etc. Con
-tract work causes extra expenditure
ang gives opportunity to middleman to
make a profit at the cost of labour.
. Subsequent]y when contract is over
- after months the labour useg by the
contractor becomes restless and pro-
blems are created. Besides this when
qualified experienced staff are on regu
lar pay rolls and well equipped machi
nery is in the workshop, where is the
need for contract work feor packing,
loading and unlogding etc.?

Conclusions: IDPL, the joint drug
producer in public sector, accumulated
loss of Rs. 73.72 crores in 1981-82, the
loss for 1982-83 is any body’s imagina-
tion, In 1981-82 itg losses mounted
despite a 34 per cent increase in its
turn over. The main cause seems to be

‘loose  management and  excessive
interference with = the operations
of the company by Government
which gives orders without

undertakeing the resposibility of
blame for the disaster that is caused at
-the instance of such orders at the pub-
e sector level.

Drugs to be marketed in distress
walueq at Rs. 29 crores. Thus Madam
Vice-Chairman you have heard about
the outstanding drugs payment stock
of Rs, 26 crores and the drugs in stock
wf Rs. 29 crores which may be market-
ed in distress., IDPL is losing because
JPproportionately jt is producing far
amore bulk drugs and Zewer formula-
tions on which the profit margin is
higher than the private sector, In
1981-82 two-thirds of its more than
Rs. 100 crores worth of sales consisted
of bulk. It looks as if IDPL manage-
ment and its workers have no produce
bulk drugs through their hard labour
in order to allow others, i.e. the private
‘ompanies, to enjoy the profits from
sale of formulations, Again, it is a
matter of grave concern that poor sales
from lack or market survey marks
before the time-limit for the use of the
drug expires., We understand that the
drug expires, We understand that the
units are saddled with Rs, 29 crores
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worth of manufactured drugs which

are to be marketed in distress. ‘

Madam Vice—Chairman, supplies' to
hosp‘itals, marketing and production
by other companieg of the quality of
drugs that were produced are some of
the items of which the hon. Minister
may take note of to take action in the
future,

The financial situation of IDPL is
grave in as much as it does not have
funds to release the bank documents
and at times, the demurrages are far
above the cost of items hecause
funds are delayed in forthcoming,
It is surprising that financial experts
have not been involved to work out
the reasons which created the situa-
tion that the company faces today.

It has no working capial and some-
times faces problems for payment
of salaries. Day-to-day functioning has
to be seen to be understood. The cor~
poration pays 18 per cent interest on
late release of documents from Bank
etc. Such interest so far paid run into
crores.

Further, huge amounts of advances
are lying to be adjusted owing to the
rejection of drugs by suppliers. Ex~
cessive overdrafts is another cauge for
concern. It is felt that the Government
should provide IDPL with sufficient
working capital, clear off the huge
interest it has to pay, tighten up the
financial management and import
policy. The amount so provided should
not be less than the amount of laibi-
lities of the Corporation as on
31-3-1983, inclugive of bank over-
drafts, so that the Cecrporation takes
off on a good footing: all problems
mentioned be dealt with to ensure that
a good image is created as required
of a national drug manufacturing com-
pany to serve the needs of this last
country, Thank you.

SHRI LADLI MOHAN NIGAM
(Madhya Pradesh): Will the reply af-
terwards?

THE VICE-CHAIRMAN DR.
(SHRIMATI) NAJMA HEPTULLA):
He will reply to her and then again
he will reply. ‘

|

i



49 Half-an-hour

THE MINISTER OF CHEMICALS
AND FERTILIZERS (SHRI VASANT
SATHE): Madam, Vice-Chairman, 1
am thankful to the hon. Member, Shri-
mati Roda Mistry, for giving me an
opoprtunity once again to discuss the
question of IDPL and its management,
I gnow how seriously the House is
concerned about this public sector
undertaking and since 1 took over this
Minjstry, the first thing that
drew my attention was the working of
the IDPL.. Having had some experi-
ence of the working of the drug indug-
try as a member of the Hathi Com-
mittee, I knew something about this
public sector undertaking then also.
It was hoped—and rightly.—that
IDPL will play an important role in
the entire field of drugs and pharma-
ceuticals, particularly when multi-nati-
ongls dominated for such a long period
in producing bulk drugs in the country
which are the basis for all formula-
tions, The country was entirely
dependent on foreign drugs. Some-
body had to take the lead. As the
private sector  companies and even
India sector were not very keen to go
in for bulk, because as the hon. Mem-
ber had pointed out, there is more pro-
fit in the formulations than in the bulk
hence in the field of essential drugs
particularly—like penicillin, tetra-cycl-
ine and others—the Govt. fely that
we must make a beginning, be it a little
more costly initially, becguse any
time you want to go into something
basic, some cost has to be incurred in
our experience. We decided, therefore
te set up IDPL, whose main task was
to go in for this basic bulk drug in
- the field of essential and life-saving
drugs and make the country progres-
sively self-sufficient. It did play this
role.  Other public sector units, like
Hindustan Antibiotics 1.td. which was
the first to produce penicillin...

DR. M.M.S, SIDDHU (Utter Pra-
desh): Standard Pharmaceuticals was
the first to produce in India. It was in
the Private sector. -

SHRI VASANT SATHE. But it did
not produce on that scale,
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DR. M. M. S. SIDDHU That is right.

SHRI VASANT SATHE: The entire
country’s demand today is practically
being met by HAL. Government did
play its role. But I entirely agree and
i have myself been saying this that
public sector should not meet that it
should be an inefficient sector. If we
agree that the profiteering aspect is
not there in the public sector, no per-
sonal profiteering interest is there, 1t
is all the more reasecn why a public
sector unit, with other efficiency being
equal, should, in tfact, produce the for-
mulations at even lower costs than the
private sector. That appears to be a
logical reason. But what I have dis
covered to my dismay—and I may
share this with the House—is that un-
fortunately we have mnot inducted a
sense of accountability in the public
sector management and, therefore, not
only here but in other public sector
undertakings as well, there are many
factors which some day hon, Mem-
bers of Parliament also will have to
apply their mind to. Sometimes, in
our enthusiasm to support thé public
sector, equating it with our objective
of socialism, we think that public
sector is socialism and therefore even
it it is not managed properly, there
is a tendency to defend it—right or
wrong. I o not believe in this. It is
not necessary. The public sector must
be accountable because it is using pub-
lic money. Whose funds are these?
They are the nation’s funds, There-
fore, I have never understood this
concept, Being a person who delives,
as a conviction, in the principle of
democratic socialism, even then I
am not able to understand how the
public sector can be allowed to be
inefficient in management. There are
well-known concepts ang,- parameters
of management now in terms of cost-
benefit ratios. It is not as if you do
not know these thinggs—the cost of
variables as against non-variables.
Even granting social objectives of pay-
ing better wages, ete.,, and giving
better conditions to workers and all
that—even then—I am not able to un-~
derstand why the public sector units
should not do well. Then, particularly
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in the field of drugs, we have been told
that if you produce bulk drugs and not
formulations, simultaneously the cost
of bulk drugs is higher—and you have
to sell it in the market in competition
with the bulk drugs which are import-
ed and which are cheaper because they
are produced on economy of scale and
sometimes even dumped to undercut
your indigenous cost of the inputs some
times. We do not consider these fac-
tors, I am  getting aware of these
things, Suddenly the State unit Sup-
nlying power will increase the power
charges fromn 11 paise {0 45 paise.
Immediately that adds up. Suddenly
the coal prices will go up, petroleum
priceg go up. Most of the drugs, as our
people know, are petro-chemical based,
particularly synthetics, Therefore, if
the costs of the inputs keep on going
up, obviously the cost of the bulk
drugs also goes up—and then you don't
have the formulations. Just ag in other
public sector undertakings, we pro-
duce the infrastructure. In the public
sector we produce coal, we produce
steel, we produce power unlike the
products in the private sector where
the real profit is. They will make the
consumer goods and you do the don-

-key’s work as it were. Everybody

shouts at you; you must sell steel
cheaper, you must give power cheaper,
you must give coal cheaper. At the
same time, you must pay better wages,
give housing facilities and medical
facilities becaugse we are a socialist
country. But then., who takes care of
the cost factor? Having said this, I
entirely agree with the hon. Member.
1 have studied this IDPL, Since T
have taken over, I have held a series
c¢f meetings with the officials,

And I find that lack of accountability
is the main reason for the heavy losses
that we have suffered. You put a Chair-
man or a Managing Director for two
years. What happens? One year he takes
in trying to understand things. Next
year he knows that he is going to re-
tire and so he is trying to see how he
can adjust later, where he will get a
job, and all that.
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Today, Madam, may [ share with you
one thing? Not only here but in fertilizers
also where the accumulated loss is Rs.
600 crores, can you believe, I cannot on
paper hold a single person responsible?
Everybody is safe on file. And people have
disappeared. They have beem transferred.
They have gone. How can we ever run
a public sector with public money- There
has to be greater accountability. Give a
man g chance for five years, You can ter
minate his  services if he is inefficient.
Having tested, having found that he Iis.
efficient, give that man full authority:
Gentleman, mnow you are responsible.
Show the results, And have the monitor-
ing. Why should every file and everything
come to the Government? What for? As
you say, it is interference.

SHRIMATI RODA MISTRY: It does-
happen. |
SHRI VASANT SATHE: It is the sys-
tem again. I will beg of the House through
you, Madam, to <consider one thing.
Don’t go away with this superficial satis-
faction of inquiries and commissions and
committees. It is very easy. I can satisfy
you: Yes, an inquiry committee will be
appointed. Four years afterwards you will
get a report. Another committee will be
appointed to evaluate the report of that
committee. Will you have the satisfaction?
I do not believe in this committology and’
this commissions and omissions business.
The best thing is, I want results. There-
fore, not omly we are holding a series of
meetings, but also we are appointing cells
of officers to discuss and involve the peo-
ple who know where the shoe pinches. We
want to involve the employees, the field
staff in decision-making. We have heard of
warkers participating in management.. I
want participatory management to be given
effect to in our public sector units, lat-
least in the fields T am dealing with.
Ay
So with this outlook we started, and
you will be happy to know that a little
reorganization, nothing else, has shown
these results. In 1980-81, the loss was
Rs. 16.82 crores. In 1981-82, it went up by
Rs 10 crores. In 1982-83, it came down.
(Interruptions) No increase in loss. In
fact, it has been brought down by about
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Rs. 2 crores, if you take the interest sub-
sidy element of 81-82. This despite in-
crease in expenses on %Salaries and wages
by 3.09 crores of rupees, an increase in
mierest by Rs. 3.46 crores. The total im-
provement in performance in absolute
finiricial terms is Rs. 8.55 crores. The cash
loss without subsidy in  1981-82 was Rs.
13.72 crores. It has been reduced by
Rs. 2.73 crores. This is also due only to
reorganization, nothing more; no im-
provement in production and yet this is
the result, The expense on items like oil,
power has not been allowed to increase,
thougzh the production has beem increas-
ed from Rs. 106 crores in 1981-82 to
Rs. 118 crores. So. there is an improve-
ment just by reorganisation and bringing
a little efficiency. But there are many
angles. As you said now, there are Rs. 2%
crores arrears outstanding—with the State
Governments Rs. 14 crores, with the Cen-
tral Governmeiat Rs. 5 crores and with
the trade about three or four crores of
rupegs. I can under.tand that everybody
has to give 45 days allowance. Now what
shall we do? The House should express
some view, Why should the States at least
not pay? If I get these Rs, 14 crores, 1
do not need to borrow working capital.
Otherwise, today 1 will have to take from
the Reserve Bank. 1 will have to beg or
borrow to ruise the working capital. As
you rightly .aid, this inventory and other
matters are there.

You raised the same questions about
stainless steel. Yes, that theft was there in
1978-79. The goods have been found, but
they are in custody because the matter is
in court.

Then you said that we have gone from
the Russian technology to the ltalian tech-
nology and a.ked whether we are going
from this Italian technology. ...

SHRIMATI RODA MISTRY:
[talian to Indian,

From

SHRI VASANT SATHE: Are we going
from the Ttalian to the Indian technology?”
Paxwal or something?-—You asked. My
officers inform me, “No, Sir. We are not
going in for any other technology.”
Therefore, Sir, those are the facts.
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I am thankful to the hon. Member, 1
received your letter. I have got enquiries
made, and I found that after getting your
letter our people were quick in action
and some of the materials and equipment
which were not being put to use, are now
being started to be put to use, That is
happening, and further steps are being
taken. That is the result of your vigi-
lance.

1, therefore, request the hon. Member
to help us infrastructuring our public sec-
tor units, We want them. We have estal-
lished a new cell for marketing with field
staff. The Marketing Director and those
junior to him were looking that after. The
field staff had no voice. We have created
a cell the other day. wherein the repre-
sentatives of the field staff are there on
the cell for marketing, along with the Di-
rector. A new Director has been appoint-
ed, and we have assigned it to them. We
want feed-back. After all, what is the idea
of putting a formulation in the market if
there is no demand for it? How much
percentage of the total market you are
going to secure, you must know, and only
produce this much. Just if 170 formula-
tions or products have been put in the
market.  what is the percentage? Very
low of the total market, we get. Then,
what is the idea? So, this wasteful expen-
diture and exercise also has to be stopped.
All this, we are trying to do, and with
your kind co-operation and support, we
hope that the IDPL and the management
will show better results. I am thankful to
the Members.

SHRI MAQSOOD ALI KHAN (Kar-
nataka): About stainless steel equipment?

f T Al : wa

SHRIMATI RODA MISTRY: What
about purchase by Government from the
public sector? That is a very important
factor. While the Government buys from
others, the IDPL is lying idle.

SHRI VASANT SATHE: The small
scale sector, if it produces, I do not think,
we should say that Government should
not buy from the small scale sector. But
I will agree with you, if this is the view
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[Shri Vasant Sathe]

of the House, that where the same pro-
duct is being produced by the IDPL, qua-
lity being satisfactory or equal—I  will
say ‘of standard quality’—quality being
standard, preference should be given—
after all you are spending public money—
to the IDPL in Government purchases.
That view is worth considering,

DR. M. M. S. SIDDHU: Madam Vice-
Chairperson, first of all, I welcome the
approach of the hon. Minister towards a
better management or for a better policy
decision being taken, But let us see what
is the state of affairs first. We have got
plants at Rishikesh, Hyderabad, Madras.
Gurgaon and Muzaffarpur. According io
the 1981-82 report which is available in
the Library, there were losses at each of

these plants: Rishikesh—Rs. 890 lakhs;
Hyderabad—Rs, 666 lakhs; Madras—Rs.
56 lakhs; Gurgaon—Rs. 63 lakhs; and

Muzaffarpur—Rs. 98 lakhs. Why are all
these plants running in losses? The man-
agement may be bad at one place, There
may be obsolete technology at one place,
Is it there at all places?

Secondly, Madam, the annual report
and the review statement which came
afterwards have identified many of the
points or factors which are leading io
losses—for instance, the fact that prices
are fixed by Government, the poor capa-
city utilisation, preponderance of institu-
tional sales rather than trade, poor yield
and high consumption of raw materials,
increase in interest and so on. These were
well brought out in the Directors’ report
of the IDPL and also in the review of
the Government. Earlier, too, all  these
factors were known. For years together we
were able to diagnose the illness better.
But it is only a question of how to imple-
ment it.

As far as sales are concerned, ome finds
that the sales are about Rs. 100 crores.
Out of that, according to the report, that
formulations form a large bulk. May I
quote from the editorial of a paper dated
the 4th October, 1982:

“In 1981-82 two-thirds of its more
than Rs. 100 crores worth of sales
consisted of formulations ”
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Out of Rs. 100 crores, two-thirds: are
formulatjons. Then how and why should
there be a loss? If you say that you pro-
duce only bulk drugs and the other sector
produces more formulations, then you
can say there are losses because of that.
Now are the prices of the formulations
of the IDPL competitive? 1 they are
competitive, why are they not pushed in
the market? The prices are sometimes
higher than the prices of the small sector,
the private sector and even higher than
those of the multinationals,

Then it has also been gsaid that they
produce more as bulk drugs, I shall take
the figures from 1974-75. The public sec-
tor share in 1974-75 was 36 per cent; in
1975-76, 31.1 per cent; in 1976-77, 32
per cen; in 1977-78, 28 per cent; in
1978-79, 24 per cent. Then it comes to 26
per cent and 23 per cent and in 1984-85
it is projected to be 32 per cent, Then
wez have the foreign sector and the Indian
sector. What is the foreign sector’s share?

In 1974 it was 23 per cent. And it is go- -

ing down to 21 per cent. Even in 1974-75
the foreign secior was producing almost
equal to the public sector. And the Indian
sector, | am glad to note, is doing better.
From 25.5 per cent, it has gone up to
40.8 per 'cent in 1980-81. Therefore, if
you say that the public sector is produc-
ing more ns compared to the foreign sec-
tor plus the Indian sector, I think, it is
not borne out by the figures. Then, as
far as the public sector is concerned the
formulations in 1974 were 6,2 per cent.
The growth fias been very slow. It is now
6.7 per cent in 1980-81. Therefore, nobody
stopped the formulations, From 1974 for-

mulations were there. Therefore, to
say it is due to the formulations
or the lack of it is not correct.

Again, as Mrs. Roda Mistry has brought
out, Rs. 29 crores worth of distress sales
are there. Why distress sales—she has
well brought out-—when there is obsole-
scence, when we think in terms of pro-
ducts which are there. In medicines obso-
lescence takes place, Analgin is being
produced. Sulfaguidin is being produced.
I is also obsolete. Thtrefore, there has to
be a proper planning for bulk drugs
which are likely to be used. Then only
things will improve, It is no Russian tech-
nology or Italian technology. Tetracycline

\a
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or penicillin are there. Old seeds are
giving low results, Therefore, it is neces-
sary that the IDPL  must spend more
money on research and development, if
you want to keep on a par and if you
are going to follow the new technological
policy which was enunciated by the Prime
Minister at the last Science Congress.
Therefore, what is the role of science and
technology in [DPL? Then our CDRI—
Central Drug Research Institute—the CSIR,
all have to help. May I remind the honour-
able Minister that sometimes the tech-
nology which is produced in India is
not accepted by 1DPL, [ give you an
example: Calmpose, which is now a very
famous product. It has now come from
Hyderabad NPL. But IDPL did not take
it. 1t is one of the hot-selling products,
and Ranbaxy have made large  profits.
Therefore, it is essential that  whatever
technology is made available from our
public sector scientific  institutions, it
should be made available to us. Now the
guestion comes up: When you are pro-
ducing such large bulk formulations, why
is it that 1DPL does nog have the push?
The jeason has been given by the honour-
able Minister also, that so far most of
the sales were institutionalised and the
money was blocked. But who has stopped
tnem from going to the market? That is
the point. Why is it? Until and unless
they go to the market, TDPL will not
get the name. It is the well-known brand
names which will be popular. Doctors
will write those. Therefore, she is  right
that they should not depend upon bulk
orders. It is not only the bulk pro-
ducts. They are there for bulk orders.
The honourable Minister  may re-
remember in 1981-82 report it has been
brought out that Rishikesh plant suffered
losses, according to the report, due to
one factor, that there was a strike by
the carriers; they could not take the
goodg in March,“ 1982, Therefore, they
have suffered losses. They suffered josses
becanse they did not have capsules; they
suffard losses because they gid not have
vials. These are all problems which call
for better management. Therefore, it is
not only this. They must think over ahead
what is likely to be prescribed, There-
fore, one thing I would like to say again,
i the public sector we have got that
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antibiotics plant. Why are they not able
to produce the demand of the country and
why do wg have to import in lakhs? If
I remember correctly, our import bill for
antibiotics alone goes to the extent of
Rs. 1,970 lakhs, And the antibiotics are
wholly to be produced. ...

THE VICE-CHAIRMAN (DR. (SHRI-
MATI) NAJIMA HEPTULLA): 1In an
half-an-hour discussion, you do not huve
to make speech. You have only to ask
questions.

DR. M. M. S. SIDDHU: I am asking
this very question. Iy is the failure of
the management, it Is the failure of the
policies of the Government not only in
marketing but in technology also, that
has brought about this result. 1 want to
ask what the Government has done so far
1o remedy these defects? This is not a
new phenomenon, What the Minister has
said is  brought out in the annual report.

o fa e (faew) : So-
qatee WEiRd, Wal Wged ¥ g
SR Y Fg & 949 39 g fF oaw
g W g, ;o o Wo Txo H
A &1 oarg g @ g o v aga
@ ¥ a9 § | SAF §@ ¥ @Y
g T TEt & 1 afRa @ aned g
® ¥ 3@ g@ B <@y, afsaw g7 §
Ao Tlo o Tsfo & A 2 A7 Wi
GiEerE 99T & WIT AT SgFedr
A g AfeT AT A AT & f
gfems  §eX g9 39 AT ) i
fow &1 § 79 W@ FWE g3 W
oF 3FT =AT @ g fr ofswe diex
T g g dmra owr a2 ER
FE gar 7 @ F MIge dwI H
g JAT AF | TWAT AT QTR
FNFANE TOF FFEE & F@r 2 |
AR @Afagi & s FFRI S §
g TATS FIHFET § HIT TR SHHT
700 FAMT § AR qTxAT F £
§ IE FELET & | A AT w0
uwrgafafady | @ uareeefafady
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[ f5i3 7z 211}
FT waAT g7 F7 § ° faw: fufared
a9 fafady g & ad
& HEA, B wEA Wy § mu Aw
SEr R W1 Wiy ® AR
a1 fafacet wgar & & gadr A
98T F7 gAT | qg RIS @ agl
Wi ¢ | wwfad e A 9 faaw
e & wsima § sgar g £
o g% oL 5 7§ z@nowum
qEAT AEI & AT A AT AET & °
g AF T a2 a7 {9547 4 § 7 7 337
7E A% A4 "E F 7
gl F1Ig ag & & mwma o+
g1 fF Wi ACAANATH  F FEAT
g1 s fag 7 Y #gr 2 5 W
ff FsAT | FA TE TIT AL
adl ¢ fr oy Fwafqar A< 39
Mg ® W@ § A ST W FEa
& ¥ T6d AN F7 F FIH INT & AR
IOH AGF! T IF GHAGT (AT & 7
daa ga qg & F w1 oA
aft A & 5 @iy sulaai W
oy st fRar g, Afew faar & &
fady dax 40 Sfgma & wrg
FT WAGF WAGT ¥ wRW  Agr fzar
F 40 wfaag ¥ suwEr agt g
wifge AT g saf fsgs fear
g AR At ¥ FEAr AH fwar
& 1 QYA A [GATE FATFAITE B
2, %7 wFaH faard 7 40 qwAe T A
[ATHF a8 AT FGT FAATET AT 8 7
ST @Fe, WA Feqlaat @y
I T @ fSIar | qEw =g
fom &0 & o7 &, sEM fasq  d
el § W97 § qG AW FH A qIT 7
qrgai gatw g & ama Farfsd
Fr Y ard FE A T wGgAA § WY
g ft f5 feg@ &1 s gvardfe g
2 Saar FJ@Ifad 9T wF AT Aqr
ML IFT G¥ deq 99 27 T4
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T, 3qN AW F 57, sy efady
#r s & fq7 7 oar 3w zad fwd
qOH qF wead §, Fmfwadr Ay
4% &I F fqd waimd  Farfas oo
WG FAT WlgT | 9% FT_ fuar
g fiw & mwWad AfFT g dw
gl & ) uwfwaT gser  gierwA
F 1A AT I % fad uE
FATEETel w96, AT A § AT
AE% 2 wrfady garw {0 gz &\ Wi
3T g1 Agl glegm FF W@ AHIT
* AT F FT & TP AIIET FA
g 1 UF g FTF F AAT ¥ Fw
g FFar &1 ¥ owar =mfydw owv
T fRAr & AT gwd I gizg
WlonrE ot GHo & §F IR
@l & | wgz Pyavedy Fgar & fF
o1 qaT FiTg MIAT 97 00 I F
FaEfAmaa g arfgy 1 wifpfaaer
qIT uFz Fr FE foaagIHe § o
ggl 9% TEgdwa F fqq v v Ty
I I gay zar ¥ agaT § Y
Jga Aamm Wy & F ardfaanw
g Ty Sy 0 A F g AR
argaT ¥ fF gar qarsgl w@ afagy
9T IEFgmd JIT qIy FTHTAT
FIW gAT g fraar awEr gf g ?
gt R @A g

Ht wE Wiga fra o RigaeAr,
qaY S 7 S Fae faar & sma
agr amar & f& Ffvare oS
gHER ¥ TEE! AAT  TITHIIT
FTA Fr Fimmw wT W F 14z
ara wgt & B S dyam §az A
& 1 wrer ot ZIAT § 1 T 9 Ay
qv K agf 91 vgr F o & I A
EARCIEAMIGCIC B IR C A L LI
g1 uF gg & 5 ag a1 ;T A78Y
g #ast wagl ®1 aArgAl gme §
g% fag Y §9- 99097 IO & AR

\n
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AR TR Oy wrewdeT S8y
¥ oy forfvz arémrese fawra #3
FATT g 3N AT v gwy qAr
g 100 ¥ ¥ FT 180 %€ AT I3
&Y g1 & 1 A9 ag A Tar Hfgy
f& frexr @7 agf # gy o
A oo otTo F HIEN F Fgi
F faqT oY 99 @ g FT &F
™ oMY T gl &9 mAw &
o &1 7% v AT gAr 9T
gl w9 faggw s F 5 ey
&9 FAMC 0 JFEAT q4F I
farady g arfd @l T oE S
Z910 3915 Irat & IART GHFAT A
9%, IOy FFT gT aw WITHT Wiy
3T gl EFAT & )

gEU 1 wF [F ATAr a7
ag & 5 gaq ag 7 & 7 owig
FIWA A G Tar & a1 OF ad
T & i dEr ATer & fF wEf 9
aga agt afao & 0 MmTF  garaa
& g8 F A qur A owgr A
ge oqar wOd 13w ¥ J AW
FZAWMA  FEAIT § I QT -7
TTr OEHT Z, AG AT AT AW
g 5 wa w0 asiEr faww
frft darfas &1 @ig &7 §
9 F Y AfmT ¥ Fw oFaAr g
¥qY ©F FFAT JAr T & A AR
ATAIX 97 Ay FI@A & fHa
#NF A FerFze o Wi aw
qqd w0 AT ;7T ag wAr  sar
& BEF g WG ST AT FI
ASTRITE 1 TH A @3 & F arwer
& ag W 937 ez A F _ELHEA
FiTg AFL T WA F AN S
2 a1 fa2el) fgegeara ) Feoarq aard
a1 YT IFT NG FY AL ILAT &, g
AT &, FT AT Y 77 aferw Azt
FA T GrawEs sam g ag F aifmy

[ 5 MAY 1983 ]

Discussion 362

F 927 FT IAF7 G gawA figarliz
QA gz aaray & 7z ey g% woars
qv gfserd geElpn & qrifecs qodr
fEFaTavdz A1 7 g1 A9 § o7 99F
AT 48 FAT ATAT § SAFT FAT AT
AT & 917 fRT 9717 0F 19 &Y £ wwE
qNTE TS & A IAHT 40-50 TAIT B4
HTET F Wa F 97 JI7 & 77 R
THAT AT FEIAIT IT BT AT §
ag Fg a$ FEACAT F 1 A 9T a6
A1aFT frgaw 37 97 93 98 g
HIT B FT QI &I FT %7 | 3F &
qATG 979 AEILT H1 FAAT, 4T FT
famrel Taw @ 1% 989 T4 ¢ | A8
TrgFT i g | ¥ uF & qrg JraAar
% gar # 05 (9g g7 & A qg asAE
TR, T AT & Tq FT ATIAT S G
AT g0 FAAT & 7T AITH A A ¢
FATAT { ALY HT FATG 537 9 F7
&, 31 981 F) ear3Ar S T #
afreqa gAI 4g &, FTI1G 8 7 WAT-
2% oagI¥=T FT FATA &Y, INF ATAA
¥ [aY wry ArEA & fF fagar, zier
a¥g ag Feafaat #¢ a1 67 g9 3o 78
FEAT & | T § T FEATAT T g1 @Y
% g ag & f fagegeara & o wg@q

ATHT § 0F &Y HrIA A 1 99 G0 A
WA ¥ fewia FT & fafigsr Ia18a0
T FT F 9 ATGY § I AT AR
& f% Aawy wifEe, ATGF TG gIA
AN FT AT W A=Wy FAT A4 Qv
SHFTUF &1 317 g1 aFar g fx fgrgeanm

FY GCHIT OF =322 wATRIGar a1 3 )
fefY  oft S &F gy & g 10,
20, 25 172 &Y gfar F g Tl BT
a1 far strg Y Arg FY AR g A
AT AT IT T30 7 AT A
FE ATE FF A ZL AE FAS AT T gl
T 3T A 4T %A FFF Q I
wratFIfar & swerar gqd 2ard ag
T G5 |
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[+ rest 7 g fang)
7.00 P.M.

< AM 3 fAggw s &, An
1T TIT TeGl F AIA T 5 Ay 3
dd T NaTerarfF Ao 0T
AW FYHT F FH QA GATLAT § qFG & )
W THIT AT 9IF 9 AN F
W O1E B O qAwT g 3 fEe
F ANTT F% | H 3TI7 & FIAT AT
g 5 &ard 79T 9T &7 awgd g
T AT T AT FEoAr fFay A 9|
AHIN F QAT FA1E T 5T 3aq

T A5 9T T37 J17 H F7 &F AL

g | agife 3g o R &7 Aegd
FT ®EaT IB1Ar & | A, F1E HIAT
Al wgar W W WIEAT g S|l
gfte F1 FEATAT T@A U qIHTE X AT
a1 f& fgegraa # welr Ay wsAl
FaTILT gAraT | AfeT g 43 wr & fa
g AMAITHIE § T @ & |

sy Tt fafeg S F 387 1§
Fg & F 3T ardl w30 A w@r 7,
& fas 17 ST FITH TR0 A1AT 7
wF 4T W9 §AI g, fegema ¥ ardy
FHITR A1 G712 € HGIT 9T FD el
EroR AT T A & fA o e
FG ¥ w5 ¥ werEr gl |
TEL FAAT |

gaT, WA WA R F gy
¥ oogr f5ogw oawm & a1 gad §
way el & fH9ET wREr wigar
g fF 3 oY 99 arey aaATHr g g
THRT WY FY THT 97 W T
aFr. 3% ¥ grafew g ¢ fw
agr | TEar wrefm w1 o @
w7 ofs g WAy faeaerd
AT F JGIT AL B

ey =9 Gz g fF FwrAiTag
Fifgw w@ fF fereaw & wredy
qENE F Wi &, wg N W aar g
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fF fergears § O 99y g8y fedy
AT F=GAT § GfadiT g7r97 97 )
F W FFNF F AT 9T
gfasfta g=rar, se fRET An, SEE)
AT wE® T oar fiT gy as
fe @t Shamarfadt  oefgar @
39 & AWA X @ AE A
UF a0F § fF oF @ wegAma
BT AT @ wregHWA 7 T @R
BIEHHAA T AN SrrRr AgT g
A maAa A9 3 far #Hie g
wiedly ofefeqfs 3 sare, e
F ATATETT F [T ARE A Al
fegt & maare §77 1 agq @ Frar-
feat o3t o1 @ & F gfaai &
fedr 2o & aft gt & saw
HIGIT 9T FT /G 47T § 5 )
St aRErfaer mafyai §, 7 3N &
faw & a5t wgar, & weF §
Faty &1 wfgsre fa) o agedehn
FRIAT F1 7T wreqty safaqng =)
F1 AgY g 1 Tagerfpd Fiafaat
fad aegre noq #1v@ry § Farddy
LHT %y 7g #f4 9% a9 AWM 39
sgIivnia wrafaal i &9 Feafadr
FI St G AT MANDNATE AT
A% aFd o f& 33 74, 8 *
¥4 faeg &) #wiw SIS § om0
WA AT 12 A & A &G v
g 1 Ay | STAIT § 3A FgAeH
d@sgiawy & 1 3 Ay &
AN Fgar =argal § fF I wod
81§ ag3 gsr w1M &, dm &
BT 503% grg § £ Ay ada
3 Fefadl & 3@ W & AW
TAEY W9 FATA FF HAAX FG AN
AW avg @ & wqn gt ) gafan

% %qd  srawr argar g fFoar
T FE FAATE AT 1 FAWA
FoATd AgT FEAT | WA wfT FU

fadr adiafert gardy @ & &
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waafeat Fa7 Agl sEaqis &0 w4,
st AgY gt # aff Wi gl
wdY €9 H & Fel #iv HE yredy
F gqer, aFy 99 FfEar @)
K& T KT @@T &0 SIAGT |
nNE gre &1 o wiey fg7are fiqn
g @ AT qra sy nieS § 0 K

a1 § 1 A% &M@ A § 1 &y
et ZeFrT 8 o@ &
Fmi o oAd wgy 8 & S

T ATHIX AASHF s F
FRIIT THH Ag) a7 Fw@ &
¥ N FAAY XAT B A WA
AR H1, ag TAT HWGE A
g1 93 5w wra Afswg fFoig
FUT 01T AT 92T 4T FHAT §
DT Weg g2 F1 AVEIT 0T
TN WAEA ¥ T A A & @ oaiw
FLT ®AY %Tq FES FT ITH IaF)
ffaq 1wt gaT W @ & azar

g 1ate iy Al AT & FAICE
QIEE ¥q 34 71 @ fwarg

F famr ofr & o 3® AE & )
za foar adr & dur #5979
nw1aF: w7 wrifa & 1 & wTIEr 7y
ax {& sy avErd v ST g,
¥ ATETT W GAT E, 48 A qA
anal § {6 fagar gam3 §, &ita wae
ATE T AF; ¢ qwd & | UF
g 0T 8 awar g, wT &g
s qC% 4 WIRS F; Y@ g |
Hagr wEfyal f gy ET oA
q# wga SvT § f& and €7 gu
T8 WEFAT &37 STT Hiv K9 TAA
SEAA KD A Ar TR FW W
nak arg § 1 sy wg oF g 5
1€ fafema agar  sarFwe waE
q3 ®%4 &1 o7 ¥ favara §  &ar
gar arfs Taz; womr §) 3% 5
gy FRfaar, 2w Fr arAafE
grifagt fagwi &7 sgdis qaw

N
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sEATE Agl § 1 S WIS oF  afew
[ § SAFN WG AT CHT qEAT
SGTEE &0 g9 HAFEA i A% & |

SHRI SHRIDHAR WASUDEO
DHABE (Maharashtra): Madam Vice-
Person, 1 do not agree with the state-
ment. . ..

SHRIMATI RODA MISTRY: Can we

use Vice-Person? Ii is Vice-Chair-
person,
SHRI SHRIDHAR WASUDEO

DHABE: I am thankful to you for the
correction. Madam, I do not agree
with the Minister's statement saying
that the public sector requires complete
radical change of policy by the Gov-
ernment, Public sector has been start-
ced in our country with very definite
objective and it was expected that it
will attain commanding heights of pro-
duction ang including the social costs
it will be profitable. But today, instead
ot attaining the commanding heights,
we are achieving commanding heights
ol inefficiency and corruption. The
reasons are different. vyou should
follow what has been done in socialist
countries. If you want to run the
public sector you will have to accept
it as a workers’ sector. In Yugoslavia
social enterprise is called a workers’
enterprise and workers are elected
directly and ithey manage it as com-
mercial concern. Even if they have to
take joans, the Government gives the
loans. But it has been found that if
the workers are given the responsibility
the success has been tremendous, -and
it has succeeded. Therefore, the Gov-
ernment should take a policy decision
to work it as a workers’ sector, There
should be no employer or private sec-
tor. It is ro use saying that the private
sector ig good. Rs. 4,000 crores of
income-tax arrears are not paid by
them, and the Government has not
heen able to recover from them. That
is the position of the private sector.
Fvasion of tax is one of the major con-
tributions for the profits being made
by the big establishments,
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[Shri Shridhar Wasudeo Dhabe]

What is happening in the public sec-
tor? Workers' rights are eroded every-
day. [ would like the Minister to
enquire. As a Member of the Public
Undertakings Committee, I have visit-
ed the IDPL Hyderabad ang the
Hindustan Anti-biotics at Pimpri.
There contract labour is employed
which is the regular job of the workers.
Not only that. They have found a new
unfair 1abour practice unknown to the
public sector. That is work on contract
They give the contract work. They give
the contract of electrification complete
to the private person, He may employ
anybody and pay him very low wages.
Electrification and many important
operations which the IDPL have to do.
they give it as contract work and con-
tract labour are employed. The con-
tract works are given to private par-
ties., There was resentment by the
union there. And the question comes
again of the employment of that
labour, Therefore, my suggestion is
that the unfailr labour practices which
are going on in this public sector
* should be eradicated and the workers
must be given full job satisfaction and
they should feel that they are the part-
ners in the industry.

The second thing which I wanted to
point out is this. How can the Minis-
ter say that the Government will not
purchase from their own public sector?
Quality control must be street. It must
be competitive. You are yourself {ixing
thie prices of these commodities. You
are fixing the prices of the drugs. The
Government is doing it. You have ad-
mitted that the inputs’ costs are going
up. The rates of electricity are raised
and it becomes costlier., And we were
told by the officers that hardly 20 per
cent of the IDPL products and the
Hindustan Anti-biotics products are
purchased by the Government hospitals
including the All India Institute of
Medical Sciences here. They invite
tenders. Multinationa] representatives
and the officers of those institutiong are
in"league, and they are making money
at the cost of the public, at the cost of
the public sector. Therefore, as a
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policy, if the Government want the
public sector to succeed, they must ac-
cept it as a social responsibility and
all the State Governments and the
Government institutions must purchase
the drugs from the public sector. The
quality control should be effective. In
this connection, I have a suggestion to
make. More money should be spent on
research,. If more money is spent on
research, we can produce more drugs

and the multinationa] racket ean . be .

stopped. Our workers, our officers and
our scientists are dedicated people.
They are doing a goog job. But the
resources which we are employing on
the undertakings are very small as
compared to the multinational's invest-
ment here. ‘l

|

|The  Vice.
Mohan Nigam) in the Chair]
And, therefore, if you really want to
attack the mulii-nationals or prevent
them, the best way is to improve the
quality of research in this country and
then we should have the indigenous
system of medicines. In this connec-
tion what I would like to say is that
oar marketing is totally neglected.
Marketing in Indla and abroad is badly
neglected, We can send our products
to Asian countries. The multinationals
outside produce bulk drugs at a very
low cost but they sell them at competi-
tive prices in markets here and in other
countries. Many people in the market
do not know what IDPL products are.
Even the nume is not known because
marketing has been totally neglected.
Now you must change the policy. It
was good in the heginning when we
started but now when we are having
life-savings and important drugs people
must know what the IDPL is produc-
ing. There must be goodwil] in the
country. Even if the prices are more,
it does not matter, if the doctors pres-
cribe these drugs. Multinationals give
highest importance to advertisement. 1
would like to say one thing more and
finish. Why should not the Govern-
ment accept the policy of flexible cost-
ing? In the case of cost of living
index if the prices go up we give the

Chairman (Shri Ladlir
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workers more D.A. Simiarly, if the
cost of inputs and other things goes up
which is beyond their control, there
must be some flexible way of fixing the
prices of the drugs. The IDPL or the
Minister should have a monitoring cell
which will from time to time fix the
prices. If the input cost goes up and
if flexibtle price policy is adopted. I
- thing it will go a long way in reduc-
ing the losses of there concerns.

Sir, we should not make sweeping al-
legations that our public sector is bad.
1 am certain after having seen such
big projects that they are also doing a
good job and therefore the reasong for
their losses must be found out. No
reasons have been given in this answer
to question No. 305 of 21st March, It
has only been said that there are a
variety of reasons. That is why Mrs.
Roda Mistry asked for a half-an-hour
discussion on thiis subject. In clause
(¢) of the reply only the amount of net
losses suffered by the undertaking on
account of various reasons is given, T
think there should be a national debate
on this question. This opportunity has
been given to us by the Mover of this
Half-an-Hour discussion. Otherwise,
we would not have known what is hap-
pening. A very vague answer has been
given to the above question. And in
clause (c¢) of the answer it has been
mentioned that the losses amoun{ to
Rs. 73 crores. What are the exacl
reasons therefor, we do not know. No
reasons are given in the answer. I
would like to have a clarification from
the hon. Minister on this point.

DR. M9LCOLM S. ADISESHIAH: Mr.
Vice-Chairman, 8ir, I shall be very
brief, First of all, I want to thank
Mrs. Roda Mistry for having put this
item on the agenda because, I think,
as Mr. Dhabe has said, we, in Rajya
Sabha, have no ocecasion to discuss this
matter. And, I think, as Mrs. Roda
Misstry has said IDPL is only one example
‘of this huge area and I thank her for
that. 1 would like to join Mr. Sii“hu
in thanking the Minister for a very en-
lightening statement that he has made.
The statement made by the Minister is
not to be found either in the Report of

’
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the Public Sector Undertakings which
I have very carefully or in the Aunnual
Report of his own Ministry, Therefere
I look forward to seeing 1t in writing
as’ to what he has said today. * Sir, I
have three duestions to ask. Firsi, I
see that the total resources available
to the IDPL are about Rs. 268 crores

-in 1981-82 and of these Rs. 150 crores

are loan from the Government and
credit from the banks. This I think is
rather a high ratio for any undertaking.
May I say that out of Rs, 268 crores,
Rs. 150 crores are based on loans,
which is a high ratio? Then I see from
the report that the net loss is rising
every year, for the last three years. In
1979-80 it was Rs. 7.2 crores, in 1980-81
it was Rs. 16.8 crores and in 1981-82 it
was Rs, 27.4 crores. And the Minister in
his oral reply to Parliament has said that
the accumulated loss is now Rs. 73
crores for TDPLy Now, this is one factor.
This has been taken from the report and
T hope, he would confirm it,

The second point which I found very
interesting is that the cost of production
of IDPL is declining, This is from .
your repor. It was 49.4 per cent in
1979-80, it was 46.1 per cent in 1980-81
and it was 42,7 per cent in 1981-82.
The cost of production is declining which
wag not in line with what the Minister
said in reply to us today. Secondly, I
wag very encouraged to find that the man-
power cost ratio, which is the wages
element, jg also declining. I found that
it was 14.3 in 1978-80, it was 132 in
1980-81 and it was 13.9 in 1981-82, And
the value added per worker is rising. It
was Rs, 1,406 in 1979-80, Rs., 1,668 in
1980-81 and Rs. 1,795 in 1981-82, Is
there anly change in the report?

I now come to the point which Mr.
Dhabe was making. In the report five
causes are given for this huge loss, Omne
cause is that prices are not covering the
cost of production. May I ask the hon.
Minister that if this is the case, why is

‘he not doing what the other Ministries

are doing? Why does be not do what
the Coal Ministry is doing? Why does
he not do what the Steel Ministry is
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doing? That 1is, regularly administered
the prices, should be raised, so that they
will cover your cost of production. And
1 take it that drugs are no more essential
than coal is. Coal is as much a poor
man’y commodity as drug is. 1 cannot
accept the first reason for the huge loss,
namely, that the cost of production is not
being covered by prices.

Secondly, you referred to the poor
capacity use. As has been pointed out by
Shrimati Roda Mistry, the capacity use
ranges from 30 per cent to 68 per cent.
May 1 say that this is not always the
fault of the management or the company
or the Government? It is not the result
of not having any market survey, I was
chairing a seminar on the use of cral
contraceptive pills. As you know, it is
the IDPL which has been asked to pro-
duce this. Bu' we aie not using even
one huadredth of the capacity in the
country. IDPL were asked to produce,
develop, these oral contraceptives. But
the work of the Health Ministry, th?
work of all of us, voluntary agencies, has
no* enabled even one per cent of the
capacity to be used. This is most
scando cns. This capacity use  question
is more than management deficiency.

Third, on institutional sales, I think,
Shrimati Roda Mistry has said emough.
I think, this is scandalous, if the State
Governments and the Central Govern-
ment, as she has pointed out, are not
meeting their bills, This has become a
sickness,

SHRI SHRIDHAR WASUDEO
DHABE: This is the case in every pubic
sector. Coal Eltctricity, Railways. ..

DR. MALCOIM S ADISESHTAH:
Fourth T have looked at your inventories
and Mr. Minister, may T say to you, as
an- economist, that you should get your
inventories examined because six months
of raw materials being maintained in your
factory is much high and this is causing
lose?

Lastly, you say, increased ~interest
charges, increase in the cost of power,
increase in the cost of fuel and then
wages.  Explains the continuing Joss.
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If your report is right, if your mampeyrer
cost ratio is falling and if the value added
per man is rising, as I pointed out earlier,
then, wages are not the reason jor the
losses that you have suffered, I \voqld
like to make this very clear. Am [ righs,
therefore, in feeling, as Shrimati Roda
Mistry and you also have admitted that
it is really the management which needs
to be improved and not the labour?
A Y

SHRI B. KRISHNA MOHAN {(Andhra
Pradesh); Sir, while associating myself
with the views expressed ang the sugges-
tions made by Shrimati Roda Mistry and
other hon, Memberg for putting the TDPL
on sound lines, may 1 add that Shri-
Vasant Sathe, ever since he took ever, as.
the Minister for Chomicals and Fertilizers,
has been doing his best, making a very
sincere effort to look into the problems
of the IDPL and trying to put the DPL
on sound lines?  Mr., Vasant Sathe,
while answering a question of miny and
D#. Najma Heptulla, on 29-2-1983, has
stated the reasons for the losses of the
IDPL. The reasons for the IDPL losses
ar2*  Under-utilization of installed capa-
city due to demand constraints, power
shortages, simultaneous implementation of
expansion programmes along with regualar
production programme; high consumption
of raw materials due to non-stabilization
of processes and technological problems;
increase in power and fue} costs, wages
and salaries, interest burden efc.; and has
also suggested the steps to stablilisc the
technonogy and to solve technological pro-
bicms so as to reduce consumption of
raw materials and utilities; rationalisation
of production based on the paitern of
demand; reorganisation of the marketing
division and ful| thrust on trade sales.
Just now he has made it very clear that
he has appointed a Marketing Director
to Inok after the sales of the IDPL. pro-
duc's. May T place before this House
that there are two well-known products
of 'he IDPL, one is the tetracycline and
the other is the Vitamin B-Complex?
Even though the IDPL ig producting both
these drugs, there is no demand for these
vroducts in the market and the preducts
manufacured by other private agencies
have a greater demand. Unless a market
is there, a demand is there, the IDPL
won't gain any profits. So, T suggest to
the hon. Minister to appoint army of sales.
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representatives so that a better market is
created for IDPL Products.

SHRI VASANT SATHE: Mr. Vice-
Chairman, Sir, I am thankful to you as
well as to my hon, friends who have par-
ticipated in this discussion and made very
valuable suggestions, May I at the outset
make it very clear that at no stage I have
said that public sector has to be changed?
I do not know why and how Shri Shiva
Chandra Jha got that impression and 1
wag not condemning the concept of public
sector which was started by our great
leader, Shri Jawaharlal Nehru, with the
object of creating a sector which will have
commanding height on our economy, All
{ wia trying to submit is and as Shri Dhabe
right'y said, unless public sector is made
a participatory sector with the workers,
it will not get the real accountability con-
cept. I was only trying to say that when
you compete with the private sector, and
you all know the ills of private sector,
how the black money has grown in_this
country and all that, thig is not the place
for me to say much abour that. But
precisely therefore we should not inject
the ills of the private sector or ills of
any other seclor—call it bureaucratic or
whatever you like—any sector where you
have to produce goods on commercial,
2conomic basis, and the . parameters of
economic production have to be followed.
That ig all T was trying to say. And if
there js no difference on this—and I see
no difference on this——all the ills that you

-have pointed out, the various factors of
fosses—T entirely agree that all these have
to be taken into consideration. But this
must be the job of the management which
must be made accountable, Involve
workerg in it as well.

You suggested just now the field staff
who do the marketing after you produce
goods. Unless they are marketed, it is no
ise producing. So, therefore, those people
are the real people. Your field people
are there all over the country. We have
all-India field staff of sales representatives.
W, must get proper feed-back. They
must tell ug what is the demand, what
should be produced, how it ecan sell.
Therefore. I am thankful to all the
Members for the very valuable suggestions
they have, made. [ am surs the manage-
ment and we will keep these inmind.
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I assurc you of one thing that we wil de
our best, and I have an asswiance from
th> management also that they will do
their best to see that the sad story is over.
It is no use glossing over it. You invest
90 crores in equily, take 150 crorcs in loan
and incur a loss, till last year, of 73 crores
and if this year is added, the entire
eqdity is practically wiped out,

SHRI
DHABE:
pay?

SHRIDHAR WASUDEO
What i, the interest that you

SHRI VASANT SATHE:
interest is paid on loans.

18 per cent
It iy in crores

of rupees. I entirely agree financially
you should be able to.... if you come
to a point. Why should you rely too much -:

on loan? But that happeng when you do
not generate surplus, You cannot plough
ir back, you do not have your re.erves,
you alway, depend on loan and Govern-
ment js very reluctant to allow you to
convert loan into equity. That also ig an
In fact, it is ultimately
to reflect in their production and produc-
livity.  So, therefore  surpluses must be
genzrated in public sector as well. This
must be kept in mind. This is how I
approach. I do not want to criticise this
sector or that sector, I am looking at
it as the entire sector, all productive secter
in this country should be, taken as a sector
belonging to the nation and no secter
should be allowed to fleece or loot or get
away with unaccounted wealth -cheating
the nration. That should not be allowed.
Therefore, this tendency of only looking
or wanting to criticise or control the
public gector—I am not for that; I do not
subscribe to that. I am only keen that
the public sector should have a command-~
ing height. it must set the right example
and all the ills that you see in the manage-
ment, as Dr, Adiseshiah pointed out,
uitimate'y the whole thing comes to one
thing—management, which includes econgv
mics, which includes  cost-benefit ratio,
which includegs  managerial technique,
technology, etc. Incidentally someone get
the impression—vou said it—29 crores
worth is in distress sale. This is absolu-
tely wrong.

SHRIMATI RODA MISTRY: They
are about to give it in distresg sale,

a
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 SHRI VASANT SATHE: No, no, it
may be in stock for sale, out in the market.
But if you warn of this, our people will
take o note that thigy should not become
a ale. But today there is no such
ht “eing in distress sale.

T azain agree that R&D effort is most
imposrtant,. We must take advantage of
the omtire R&D, whether it is done in the
Indiarn Council of Medical Research or
the National Drug Research Institute and
have @ coordinated approach., And more
R and D should be done in the IDPL
itself.  All these are very valid sugges-
sions. I again thank the hon, Mtmbers
for drawing the attention of this Ministry.
Once again, with this assurance to you,
Mr. Vice-Chairman. ... .
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The House then adjourned at
thirty-‘wo minutes past seven of

the clock till eteven of the clock
ou Friday the 6th May, 1983.



